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hisation of mimor oilseeds and cotton seed
for increasing total oil supply and augmen-
ting domestic supply by urranging import of
otlseeds and o1ls to the extent feasible

Film ‘Mohammad Bin Tughiak’
135 SHRIR R SINGH DEO: Wili

the Minister of INFORMATION AND
BRNDADCASTING be pleased to state

(a) whether a film cnnitled ‘“Mohammad
Bin Tughlak' was recently produced 1n Tamil
Nadu by Shrt Ramiswamy ‘“Cho™ ,

(b) whether the film was approved by
Government afler extensive cuts , and

() if so, the reasons thercof ?

THF MINISTIR OF STATE IN THE

MINISIRY O!F INIORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATIIY) (1) to (L) Yes Sir  The

film * Mohaimmad Bin Tughlak™ was gran-
ted a ‘U cutificale subject to twenty cuts
on kibruary 27, 1971 The cuts total
wpproumately 83 metets while  the total
length of the film gs about 4000 meters The
cuts were imposed 1 accordance with the
Cinematosraph Act

Implementation of Recomu endation of
Second C entral Wage Board for
Sugur Industry

136 SHRI D K PANDA . Will the
Minsster of LABOUR AND RLHABILITA-
TION be pleased to state

(a) whether the recommendations of the
Second Central Wage Board for Sugar
Industry have been implemented ,

(b) if not, the reasons therefor ,

(c) whether Government will lay on the
Table the hist of sugar mills whore the said
vecommendations have not been imple-
mented , and

(d) what steps have been taken for im-
plementation of the same in the Aska Co-
operative Sugar Industries, Aska m the
State of Ormssa ?

CHAITRA 11, 1893 (SAKA)
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THE MINISTER OF LABOUR. EM.
PLOYMENT AND REHABILITATION
(SHRI R K KHADILKAR): (a) to (d).
The information 1s being coflected from the
State Governments and will be laid on the
table of the house aftcr it 13 recelved.

Implementation of Recommendations of
Central Electricity Wage Board In
Orissa

137 SHRID. K PANDA : Will the
Minsster of LABQUR, EMPLOYMENT
AND RFHABILITATION be pleased to
state :

(a) whether the recommendations of the
Central Electrieity Wage Board have been
implemented by the Orissa State Electricity
Board ,

(b) if so, whether the Wage scales have
been refixed , and

(v) if not, the reasons therefor ?

THE MINISTER OF LABOUR, EM-
PLOYMENT AND REHABILITATION
(SHRI R K KHADILKAR) - (a) to (c)
Information 1s being collected and will be
laid on the table of the House after 1t 18
received
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Payment of Project Allowance to P & 1
LLmployces at Ranchy

140 SHRI P K GHOSH
SHRT RAMAVATAR SHASTRI :

Will the Mimster of COMMUNICA-
TIONS be pleased to stale .

(a) whether Project Allowance to all the
Post and Telegraph Staff  stationed 1n
Ranchi City has been sanctioned and the
same was communicated by the Director
General of Posts and Telegraphs, New
Dellu to the local authorities in  September,
1969

(b) if 50, whether all the P and T em-
ployees stationed 1n Ranchi City have been
paid the said allowance as per orders , and

(¢) iof not, the recasons thercof ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI SHER SINGH) : (a) Yes.

(b) No.

(c) Project allowance to the employees of
the P and T Department sn Ranchi was
sanctioned in 1969. The prosect allowance
18 normally sanctioped to staff performing
duties required 1n connection with the pro-
ject and also to staff employed m project
arcas which are Jacking 1  essentsa)
amenitses, As Ranchi 18 a classified city for
the purpose of grant of H.R. A. te the





